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Contract for drilling in Godavari
Off-shore basin

359. SHRT M. N. GOVINDAN
NAIR: Will the Minister of PET-
ROLEUM, CHEMICALS AND
FERTILIZERS be pleaseq to state:

(a) whether the Texag Pacific Oil
Corporation is being awarded the con-
tract for drilling in the Godavari off-
shore basin;

(b) if so, the factg thereof;

(c) whether the Oil ang Natural
Gas Commission hag locateq a number
of structures in the onshore area ad-
Joining the Godavari offshore basin,
and

(d) it go. what gre Government's
plans towardg an integrated explora-
tion strategy”?

THE MINISTER OF PETROLEUM.
CHEMICALS AND FERTILIZERS

(SHRI H. N. BAHUGUNA): (a) No
Sir.

{b) Does no! arise.

~

Unfair methods used by M/g Glaxo
Laboratories (India) Ltd to increase
prices for their products

360. SHRIMATI PARVATH] KRI-
SHNAN: Will the Ministey of PET-
ROLEUM CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Ms Glaxo Laborato-
ries (India) Ltd. have been found
using unfair methods to get price in-
creases for their products from the
Central Government; and

(b) if so, the facts thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) and
(b). The prices of drugs are statutori-
Iy controlled under the provisions of
Drug (Prices Control) Order 1870
which provides for a mechanism for
fixation/revision in prices. The said





